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(b) There iy no programme for seeking
loan assistance from abroad for family
planning. The foreign exchange require-
ments of the family planning programme
will be covered in the usual way through
our foreign exchange resources including
available loans and grants from abroad.

AGREEMENTS WITH FOREIGN GOVERNMENTS

4220. SHRI N. R. DEOGHARE : Will
the Minister of HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT be pleased to state :

(a) whether it is a fact that the agree-
ments with foreign Governments are treat-
ed as confidential to Members of Parlia-
ment;

(b) if not, whether it is a fact that a
request made by a Member of Parliament
to the Deputy Secretary in writing on the
12th July, 1968 for the supply of a copy
of an agreement signed with the Swedish
Government has not been complied with;

(c) whether such copies have been made
available to Members of Parliament on
request; and -

(d) in cases where such copies were not
made available to Members of Parliament
<m request, what were the overriding rea-
sons that prevented supply of ¢ach copies ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH, FAMILY
PLANNING AND URBAN DEVELOP-
MENT (DR. S. CHANDRASEKHAR) :
(a) No.

(b) The desired copy of the Agreement
‘was sent to the concerned Member of Parlia-

meat on the 24th July, 1968 in response to
his letter dated the 12th July, 1968.

(c) Yes.
(d) Does not arise.

Houses BUulLT BY HINDUSTAN HousiNg
Factory IN DELHI

4221. SHRI BAL RAJ MADHOK : will
the Minister of WORKS, HOUSING AND
SUPPLY be pleased to state :

(a) whether it is a fact that Delhi Mun-
cipal Corporation quarters at Sargam Park
which were built with pre-stressed cement
blocks manufactured in the Hindustan
Housing Factory collapsed on the 4th Octo-
ber, 1967 involving a loss of over three

lakhs rupees;
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(b) whether it is also a fact that these
cement blocks were made out of defective
cement which has been allowed to get wet
due to negligence of the Store-keeper of
the Hindustan Housing Factory;

(c) whether it is also a fact that the
junior chemist and the kiln operator of
factory had reported about this matter;

(d) whether it is also a fact that the
management of the Hindustan Housing
Factory is victimising them for having given
evidence before a Committee set up by the
C.P.W.D. to look into the matter; and

(e) if so, what steps the Governmest
have taken or propose to take to bring the
really guilty men to book and save these
workers from victimisation ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH) : (a)
During the night between the 3rd and 4th
October, 1967, the frame work in one of
the blocks of 32 quarters under erection by
the Hindustan Housing Factory Limited at
Sangam Park collapsed resulting in damage
to some components and the derrick that
was used for erection purposes. The esti-
mated loss is Rs. 31,500/- only.

(b) and (c). A Junior Chemist, of the
Housing Factory deposed before the Tech-
nical Committee that the concrete used for
the work was of a very inferior quality.
But the Technical Committee, after taking
into account the failure pattern of columns
and the results reported by the Indian
Institute of Technology, Delhi, had come
to the conclusion that the concrete unsed
for the work was of the required quality.

(d) No.
(¢) Does not arise,

ALLOTMENT OF SCHOOL PLOT TO CHRISTIAN
MisSIONARY IN SECTOR XTI oF R.K. PuraM,
New DerLmx

4222. SHRI BAL RAJ MADHOK : Will
the Minister of WORKS, HOUSING AND
SUPPLY be pleased to state :

(a) whether it is a fact that the plot
reserved for school in sector XII of R.K.
Puram New Delhi has been given to a
Christian Missionary organisation for open-
ing a public school;

(b) whether it is also a fact that Gow-
ernment employees living in the area are
opposed to opening of a Missionary Public





